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Shri Abhishek Anand, advocate for the petitioner. The petitioner counsel

files affidavit.
As, today there is no representation from Corporate Debtor Company.
Therefore, one more opportunity is granted to the Respondent.,
Meanwhile, the Registry is directed to make scrutiny of the
present case. The case is fixed for reply/ objection, if any.
A copy of present order may be communicated once again
through speed post and digital mode to the Corporate Debtor Company.

The matter to be listed on 12" March, 2018.
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